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OFFICE OF TTIE CHIEF JUDICIAL MAGISTRATE : WEST DISTRICT: DELHI

DUTY ROSTER OF JUIMCIAL MAGISTRATE

281 PISTRICT
QR 1111 MONTH OF OCT'ORER. 2026

‘Fhe following Judicial Magisirate First Class of West Districr, Delhi will work as Duty Magistrate, on the

dates noted against their names. 1 is cnjoined upon the Duly Magistraice 1o hold 1rial of accused persons involved in petty

cases whenever necessary and 1o atlend to all urgent maiters, such as recording of dying declaration cic. whenever such

matter is placed belore them. They should always be available in their homes en the day of duty.

On Sundays, Sccond $aturday and other holidays, they are required to reach to court hy 11:00 AM and

remain there up 1o 05:00 PM or iili the disposal of remand and other misc. work whichever is later. On working days Duiy

Magistrates shall remain in the court 1ill 05:00 PM. The duty Magistrate wouid be assisted by his/her own siaff,
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1 Name of the Judicial Magisterate First Class

| Ms. iPecksha Madaan, tdd, JMFC (Mahila Cour) 05
R/o 1. No. 517, Scctor- 29, Faridabad, liaryana 121008

1
. Ms. Shivangi Mangla, I.d. JIMFC(N] Act 03)

Working
days

01.10 2026

/v House No. 90, Upper Ground Floor, Pocket 4 & 3, Sector 23, Rohini Delhi.

§h. Anshul Singhal, [d. IMFC-01
/o Flat No. 706, KKI) Judicial Residential Complex, Type- 1V,
Karkardoom, elhi 110032
Sh. Gaurav Singal, T4, JMEC (NI AcL) 04
R/v Fiat No, 202, Asubhay Apartments, $Sec /7, Sonipat Haryana
$h. Shashank Nandan Bhatt, Ld. JMIC.02
_R/o B-104, Naveen Apartments Dwarka, Sector 05, New Delhi- 110075
1
' Ms, Shruti Sharma-Ii, 1.d. JMEC (Mahila Coun-2)
{R/o A 2 B/194B, Near Fkta Apantment, Paschim Vihar,
: Near Jwala Heri Market, Delhi
Sh. Vikas Madaan, 1d. JMFC-07
! R/o Viouse No. 36, Village Scwli, O, Jakhauli,
1.8, Rai, Sunipa: 131023
" Ms. Shraddha Srivastava, Ld. JMFC 09
ll{/o ¥y 62725, Second Floor, Kalkaji Extension, Kalkaji, New Dethi
| $h. Ankur Punghal, Ld. JMEC.05

- R/o Flat No 1-803, Parker VRC White Lily Apartments, Gl Road, Near Tau

; Bevi 1) Park, Sccior-08, Sonipay, laryana 131001

Ms. Shrud Saraswat, Ld. IMEC 03
/o 173, Pocket 13, Mayur Vihar, Phase 1, Dethi 110091

$h. Ankit Karan Singh, 1d. JMIC 08
W 274, 3rd ¥loor, Jai Durga Apariments, Tagare Park, 1elhi 110069

Ms. Shazadi ilalima Sadiya, 1d, JMIC 01,
Rro KM 73-1802, Jaypee Kosmos, Jaypee Wish Town,
Behind Gulshan 129 Mall) Noida-201304

{ Ms. Deepika Goyal Shokeen, 1d. JMFC ( Mahila Court 03)
; R/0 WZ-10, A-2, Block, Asalatpur Village, Janakpuri, New Delhi -110058

" Ms.Chhavi Bansal, 1.d. JMEC (Mahila Court 04)
/o Flat No. A-23, Saket Court's Residential Complex New 12elhi 110085

! Ms. Avisha Jain, 1.d. JMEC (Digital Traffic Courn)
,R/o 283, 2nd Floor, Flat No.b, Residential Gagan Vihar, New Delhi 51

Ms. Reny, Ld. JMFC-10 _
I R/ B 104, Judicial Residential Complex, Sector-26, Rohini Delhi

b $h. Gaurav Ujjwal, Ld. JMEC (NI Act) D
“Wo 335, SK5 Klats, Mukherice Nagar, ticthi 110009

. Ms. Shectal Rani, 14, JMIC 12
' R/o B 306, 3rd Hoor, Greenficld Colony, Faridabad, Haryana 121010
i

IMs. Nandini Sharma, Ld. JMiC 06,

Pelhi 110092

Ms. Jyoti Nain, Ld. JMFC [Mahila Court 01)

P R/0 Flat No. B-2/206, Dethi Administration Klats, Shalimar Bagh, Delhi
' 110088

IlMs. Anamika, 1d, JMEC (Mahila Court 06)
/o Flat No. 106, Type- IV, First Floar, KKD Judicial Residenial
| Complex, Shahdara, Delbi 1 10032

R/o 173, Hargobind Enclave, Ncar Kailash Deepak Hospital, Anang Vihar
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Narme of the Judicial Magisterate fire: Cass " Working ! Holiday Room
days 1[ No.

Sh. Tanmay Batham, 1d. JMFCINI Ac: €2) 29 10 2026 ' Jos
R/o0 Flat No. 101, Himvarska Apar:-nen: 112 Extension. Delk: 1100972 3010 2026 : (CBA 1) -
Ms. Mokshz Bains, Ld. JMFC 11 3110 2026 306
R/o 2072, Delhi Adminisirasion |y Colabi Bagh ek ! (l'Jﬂ_ﬂ-

" Blogk)

REMARKS :

On holiday the Duty Magistrate of the day shall also deal with all the chalians of traflic/STA/impounded Vehicle
pertaining to Darya Ganj, Kemla Marke:, Medel Town & Paschim Vikar traffic circles.

When any working day is declarcd keoiday, the Duty Magis m=c =1 that day will be deemed as Duty Magisiraie for
whole day without any further orce:

Duty Magisterate shall hold cour on Sundays, Sccond Saturdays and Molidays cic. in Room Numbers
mentioned against their names,

It is impressed upon all the Judicial Vizgistrate First Class, West District, Delhi 1o remain available in their  coun and
to perform their judicial work til} » . :ncluding deciding remand and bail applicationand signing of orders passed

on the day, as also on warrams, for cxa mple, release warrants, remand warrants etc., and not 10 leave such work lor
the Duty Magistrate of tha1 day.(Re‘crence No. 1956 2008/ CMM/West/ADD/DR/2014 dated 05 -06-201 4)

In casc any Magistrate has 1o leave court before S pm due o unavoidable reasons hesshe shail intimaie the
undersigned and the Duly Magistra:e of :he day of the said reasons before leaving the court. In absence of any such
intimation, the Duty Magistrate wou.d perform the work of the said Presiding Officer only afier taking a writien
repont from the Reader 7 Ahlmad o :he said Court ahou: the ton availability of the Presiding Officer, which
shall thereaficr be sent 1o the unduers' =i (Reference No, 1936/2008/CMM/West/ADD/DR/2014 dated 05 06 2014).

It is clarified tha: on working days, . :te Hail applications & Superdari Applications shall have to be heard
by the concerned court.

All the 1.d. Judicial Magistrate Firs: Cass, West Distrer, Dethi shall comply the dircctions received from time to time
regarding disposal of the work from  iunble High Court of Delhi, New Delhi and from 14, Principal District &
Sessions Judge (West), Delhi.

The 1.d. Judicial Magisterate First Ciass, West District, Iethi deputed for duty and the staff of their courts who will
work on Holidays will be entitled ¢ avail Special Casuas Leave (Compensatory leave) in licu of the duty

performed on such day (s) as per rules. The Special Casual Ieave {Compensatory leave) of the Judicial
Magistrate First Class, West District, 13cih: shall be routed through and after verification by undersigned, The Judicial
Magistrate First Class, West Districr, Deki while forwarding the application of the staff for grant of such Special
Casual l.cave (Compensatory) shall verify s hat the official concerned had actually worked on a particular daie,

In case of emergency the Duty Magic-z-¢ .« not ava_an.e duc 10 somce ‘nevitable reasons hesshe will send a formal
request two days in advance for charge o cuty alongwith the written conscnt/willingness of the  officer agreeing to
perform duty in his/her place, 1o the ¢¥ice of the undersigned .

The Duty Magistrate of the day shai! renor: ar Video Confcrencing Room [atesi by 12:30 noon and shall dispose off
the work as per dircciions issued by the then CViM Delhi comained in the office order No.B340-80/MM/CMM/2008
dated 28-07 2008.

The Judicial Officer who are depuzed 5 Dty Magistrate, if summaned for the day, of such day of duty :0 appear as
witniess in a court lecated in coun compicx other than the place of posting will send a formal request in advance 10
the court where he/she has 10 appear s 4 witness for his/her exemption from court attendance for that daie, he /she
may de so in the forenoon session, uader ntimation to the undersigned. (Rel: standing order issucd by the id.
District Judge-1 & Sessions Judge, IXe’' V.deo NO. 42534 684/M/Gar. Dated 26 10-1999.)

In case, if any information regarding Incues: L/s 196 Bharatiya Nagarik Suraksha Sanhita-2023 is received
benween 10.00 A.M to 5.00 P.M. on & woraing day, the same -l.:) L2 maved before the undersigned for marking
it further.,

It is clarificd that on working day, i a7y nevest information 1s received by the Duty Magisterate afier 02:00 .M.
il 959 AM. on the immedie suc ceu.ng day, then the same shaii be deemed to he marked 10 the
concerned Duty Magisirate of the day, wro snall praceed o conduct the inquest proceedings and no forma!  marking
of such Inquest by the undersigned shai; zc required.

If any inquest information is received Dy t5e Duty Magistrate on holiday, then the same shall be deemed 1o be
marked to the Duty Magisterate of the day. who shall proceed 1o conduct the inquest proceedings and no lorma;
marking of such inquest shall be required.

In casc of wransfer of any Judicial Office- ne aewly posied Jud'....” 2 eer shall work as Duty Magistratc m place of
hissher predecessor Judicial Officer.

SUNDLARA-ARIY)
Chicf Judicial Magistraie
West District, Delhi
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Copy forwarded for information and n-zowsa-y aciion Lo:

. The ilon'ble Registrar General, iligh Courn of Deihi, New Delhi
Yhrough 1d. Principal Disiric: & Scssions Judge. (West),Delhi

2. I'he 14. Principal Districi & Sessions Judge. (HQ). Delki

. The 1d. 1d. Principal District & Scssions Judge, (West), Dethi

. 'The 1d. Principal BDistricy & Sesstons Judge all district Dethi/New Delhi
. The 14. officer Incharge, Paol Car, ‘Iis Hazari Couns, Delhi

. The 1d. CIMs, all Ristrict, Delhi/New Delhi,

. The Ld. ACIM & all 1.d. Judicial Magistraic First Class, West District, 1is {{azari Courts, Delhi.
, ‘The Director of Prosccwtion, Tis Hazari Gourts, Delhi.

. I'he Commissioner of Potice, Delhi

. The 1 G {Prison), Tihar Jail, Delhi/New Delhi,

. The Secretary, Bar Association, Tis lazari Courts, Delhi

. The Supdt, Jail, New Delhislock Up Incharge, s i lazari Counts, Dethi
. Law Officer, Tihar Jail, Delhi/New Delhi.

. For Uploading on centralined weh-site through 1 AYERS

. The Video Conferencing, K. No. 211, 1is Haxari Couns, Delbi.

. 'The Care Taking Branch, (i1q) & West Tis | azari Courts, Dethi

. Reader to the count of undersigned.

. The Cash Branch, West District, 'Iis 11azari Courls, DJelhi.

. PS10 14, Principal District and Sessions Judge(West) Districr, Delhi

. Qffice file

hitf Judicia {strate
est Diswrict, Delhi




